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4. P & A Company, Calcutta
8. Art Work Exports Ltd, Calcutta

8. Kamal Kumar Lakshminarayau,
Calcutta

7. Kantilal & Co., New Delhi
8. Didi Modes Pvt, Ltd,, New Delhi
9. Intercrafts (P) Ltd, New Delhi

10. Trident Export Corporation,
Delhi.

(c) The trend in export of ready-
made garments including hosiery for
the past three years vis-a-vis targets
set are given below:—

Year Targetin Exportsin
T .
Crores Crores
1977-78 . . . 250  270°g8
197677 . . . 180  271+91
w6 . . . 84  154°57

—

The export of cotton ready-made gar-
ments Including hosiery during April-
November, 1978 has been Rs. 18682
crores,

(d) Appropriate action is taken by
Government whenever malpractices in
respect of export come to the notice
of Government.

Bank Advances gnd Loans from Publio
Financial Institutions to Indusirialists

3494, SHRI 1, L. KAPOOR: Wil] the
DEPUTY PRIME MINISTER AND
gN‘IS’I‘EB OF FINANCE be pleased

state:

(a) whether Government have
deviseq messures to {mpose restric-
tiong on giving bank advances and
Franting loans from other public
@nancial institutiong to industrialists
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who are hdid guitfy of evaling
income-fuax;

(b) whether it is alsp a fact that
effective deterrent measurey in thia
regard have not been taken by the
Government go far on the plea that
such measures woumld cause adverse
economic uonuqunlm__tn_ge gociety:
and - 1 d"hﬂ

(c) whether Government have
compared the gdverse economic con-
sequenceg arising out of tax evasion
and consequently shifting tax burden
on poor consumers and Lonm tax
payers with those arising out of
imposing ban on loans/advances by
banks/financial institutions to the
tax evaders?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR1
ZULFIQUARULLAH): (a) to (c). The
question of imposing restrictions on the
grant of bank advances, etc to persons
guilty of evading income-tax or of
other economic offences ig under re-
view. Consideration ig being given,
within the ambit of law, to the issue
of appropriate instructions in this
regard.

Amount remitted as Dividends/Techni-
cal Fees py Forelgn Capital

3485, SHRI RAM KIBHAN: Will
the DEPUTY PRIME MINISTER AND

MINISTER OF FINANCE be pleaved
to state:

(a) what is the total gmount remit~
ted as dividends/technical fees ete.
during 1947—178 by the foreign capital;
and ¥ 1 H

(b) what is the total amount of
interest on forelgn capital paig by
India from 1047—78, showing the
year-wise figures?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SATISH AGARWAL): (a)
and (b). A statement is attached show-
ing data regarding remiftances mude
by foreign companies on aceount of
dividends, technica] fees, interest, etc.

n

win
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Statement
Remiblances mads on Aceount of Dividends, Technioal Fags, aterest vic,
‘ (Rs. in crores)
Profis  Dividends E&"’i‘f’w Royalty ingerent Total
Private  Ofhcial

1956-57 . . 19°4 7-1 - 1-2 27 40 e
1957588 . . 17°4 8-8 - o9 2:6 45 e
1g58-59 . . 20-0 83 -— 13 52 9'1 43'9
195960 . . 16- 4 -y — 1-8 62 171 59
1gbo-61 . . 189 126 -_— 25 76 26-7 |668'3
16162 . . 124 18-5 —_ 24 72 481 836
198263 . . 19°4 21’5 = 36 45 53'4 102' 4
1963-6¢ . . 12'0 18-8 -— 46 10-8 62 4 1086
196465 . . 156 22°0 3-6 4 6-2 72:0 1238
1965-66 . . 135 19'4 770 30 9'4 860 138-3
196667 . . -4 28-8 10- 4 51 17°6 135'9 218-6
196768 . . 172 32°7 14'7 43 19'4 1542 242- 5
196869 . . 13'0 go-a 18 o 47 19'9 167'2 253° 0
196g-70 . . 127 814 131 57 19°3 176-.3  ax85
gyt . . 13'2 435 20'6 51 go-2 1857  aBB-g
gy . . 99 389 13°9 59 182 1837  269'5
97273 . . 15:6 89'¢ 14 7”8 21-2 1979 292- 4
197974 - . 219 37°5 141 6-2 atg 212-8 3140
19475 - . L2 18-3 12:6 85 463 178-9 an-8
197576 . . 20 4 24'8 256 10- 5 321, 1743 287+ 7
19677 . . 13- 1% 485 878 15:9 847 193'6 343'6
Motz 2 (1) »eProvisional.

(2) Separate figures in respect of remittances under individual heads are  available

beginning with the year :95&51 only.

m nnder individual heads selate to all payments covered by the hoads
B ety e o forcign capiial

w:&m 196768 onwards Imprdhﬂuly actudle; prier td that represent’ revibed





